
ce::ntral administrative tribunal ^
PRINCIPAL BENCH

OA 123/2003 with OA 1250/2002

New Delhi,, this the 12:th day of November., 2003

l"lon ' b 18 SmtL.aksI'lrni Swarninat han Vice-CI'lai rman ( J
Ho n •']. e hiS . A „ S i ri q t'lMe mb e r (A )

OA 123/2003

I. Kadarn Sinqi'i

2.. Rag i'la V Shah

3„ Manoi Kurnai-

4., Vishan Savrup

5.. Jaqadarnba Prasad Yadav

6., Pad am Singh

7.. 3 a I'l .i a v K a u s I'li l<:

8,. Satvinder Jeet ' >
9,. Godavari

10„Ra.iesh Kukra

II.,Sarita

12,..:Jaqdisl-i Chand Pandev

13,.Ra:j Bala

14.. Yashoal Sinqh

1.5.. Balbir Sinqh Ran a

16.Jhaba;" Sinqh

17.Shvla Isaac

A 1.1 C/o Kadarn Sinqh ' ' ,

S'/o Sh,. Braham Singh ' '
R/o Vill,. PO Mundhela Kalan

New Delhi - 110 073,, ' „
• „ KApplicants

i,' BV Ad Vo c a t e D r,. S i,i r a t 3 i n q h w i t h
Ms,. Mamta Jha) . '

•V E R 3 U S

1.. U n i o n o f I n d i a t Pi r o u q h • .

Secretary ' /, ji.
Ministry of Health & Family Welfare • I
Ni I-rn an Bha wan ., New De1hi - 110 001 „• I

2» Directoi- Genet7al of Health Services " I
Nirman Bhavan., New Delhi - 110 00.1.. • I

3. DeiDuty Director (Admn 1 i
Dr.. Ram Manohar Lohia Hospital I
New Delhi •- 110 001,. I

f4 .. Me d i c a 1 Supe r i nt e nde nt - . |-
Dr.. Ram Manohar Lohia Hospital |
New Delhi.. • • • ' , . i

Respondents i'
(Bv Advocate Sh,. R., P„Aqqarwal) ' |;

OA 1250/2002

1.. .Jaqmal Yadav., (Lab- Tecl'i,. ) ,• |
2.. Mr s .. S u n i t a S h u k 1 a CLa b,. . Te c |-i,. ) :
'3,. •Mr s., L i z y a mrna K. u r i a 1^ o s e (L a b,. T e ch'
4,. Mrs. Sosamma Abrahim (Lab., Tech.,')' ;•
5. Mrs,. Babita Goval---CLab„ • Tech J.)' • ; '
6., Mrs. Molly Jose (Lab. Tech.'), • •; \ .
7„ Mrs,. Alyamma Thornas,, CLab\. Tech„)



_ -x- yy
8 „ Ms . i'ia. i-r y KAn 11-|ony (L.abTec h „ )
9.. Mr., O.P.Verma, (Lab.. Tech.)
10.Mr,. Ranoi Lai. fLab. Tech.')

' 11 •• Mr „ c „D. SI'larma,. ( Lab. Tech. ) '
12.Mr,, Anindo Chakravorty„ (Lab. Tech,,)
13.. Mt~ „ K.,. L „UDDa .1. • CL. a b,. Te c h. )
1A .. ri r „ J ha b b a r- S i n g h „ (La b „ Te c li, )
15. Mr „ San.i av Verrna „ (I...ab „ Tecl'i „ )
16 . Mrs . Saro.i Ba 1 a,. . ( Lab ., Tech.)
17. Mrs,, SI'iLibha Bansal. (Lab,, Tech.)
18. Mr s. S u n i t a, (La b Tech.)
.19 . ri I" „ .B „D„Ve r rn a „ (L a b „ Te c I'l,.)
2 0 . MI- s Me e n a ,1 u n e ,i a „ (L.a 1:5. Tech. )
.f.:l.Mirs„ pishu Sharrna,, (Lab. Tech.)
2 2 . Mr „ God a 1 Du 11. f La b . Te c h „ )
2?3.Mr. Vishnu Karrnarkar,, (Lab. Tech.)
2 4 -Mrs- Kavita, (Lab. Tech.)
25. Mrs,, Sheela,, (Lab. Tech.)
26. Mr s. 6 o d a v a r i , (Lab. Tech-')
27..M I-„ Dhani Ram^ (Lab. Tech.)
2 8 .Mr. An a r'l 1: Ku ma r (Lab. Te c h.)
29 „Mrs . Herna „ (Lab „ Tech „ )
3 0 „Mr „ Ra .i i nd e r Pa I (L a!:). Tech,. ).
31.Mrs. Si'iyala Issac-CLab„ Tech.)'

^ 32. Mr. Vi render (Lab., Tech.)
; ^ 33. Mrs. Birnla Verrna (Sr. Lab. Tech.)

3 ''f - Mr s . As 1-1 a Ma 1 (to t r a „ (Sr. Lab. Te c h „)
35.Mr. A.K.Bhola (Sr.. Lab,, Tech.) \
36.Mr. R.D.Sharrna fSr. Lab. Tech.)
37.Mrs. Pratibha Chopra (Sr. Lab. Tech.)
38 . Mr- s . Ma n i nde r Su r i . (S r . La b „ Te c h . )
39.Mrs. Krishna Chabbra (Sr. Lab. Tech.) .

> 40. Mr. Charan Sin^ih (Sr., Lab. Tech.) ' .
41,. Mr . Ka r n a i .1 S i n q It (Sr. Lab. Te c h „ )
42 .Mr. ,Jose. J. (Sr. Lab Tech.)
46.Mrs. Kn.-iurno.l ,.7ov (S.r. Lab. Tech.)
44.Mr. S.S.Saku.ia (Sr. Lab. Tech.)
45. Mr s.. Ma d hu Ar o t-a (S „ Lab. Tech.)
46.Mrs., Urmil (Sr. Lab. Tech.)

* 47.Mrs. Mi.l.ani Min,') .(Sr. Lab. Tech.)
48.Mr. Marender Kumar (Sr. Lab. Tech.) . '
49.Mr. Taoonidhi (Sr. Lab. Tech.).
5 0 „Mi-s „Bi (VI1 a Ta t'l wa (3 r . Tech. As s 11. )
51.Mr. Tiqpa Martin.(Sr. Tech. Asstt.)
52 . Mr . ,.].P . Vadav (Sr . Tech. Asstt „)

iA.ll C,/o ,;Jagrnal Yadav
S.,/o Sh. Shadi Ram
Villaqe a P.O. Wa,zirabad.
Di s 11. Gu I- q a o n „ Ha r ya h a „

^r-, . , , Add 1 icants(By f-idvocate Dr. Surat Sinqh with
Ms. Mamta ,J|-ia) f

>5-

VERSUS f

1.. Un ion of India throuqh
Secretai-y
Ministry of Health & Family Welfare
Ni t~man Bliawan . New Del I'li - no 001.

2 „ Se c r e t a i-y. Ex i;:) a n d i 1',: i,.i r e
Ministry of Finance
South Block. New Delhi.

3. Director General of Health Services
Nirman Bhayan. New Delhi - 110 001,.



"•1 i'i e- cl i ca 1 3udsi r i, nt e nclent
Or,, Ram Maitoi'iar Lohia Hosisital
New Delhi.,

5 - De Dut V Di i- e c t o r CAdi'n n ) •
Dr„ Ram Mandhar Lohia Hospital '
r-!ew Del 1-1 i -• no ool.

(By Advocate Sh. R.N.Sinqhl R^soondents

• Q R D E R rORAI 'I

By Mon'ble Smt„ Lakshmi Swaminathan.. VC TJ)

'Claims of the apDlicants in the
aforesaid ti.o applications raise similar issues and
accordii-,c,ly tl-,ey have been taqqed together and heard

together,, in which common order is beinci passed'.

In the aforesaid two OAs. the applicants

have- prayed for a direction to the respondents to
revise/uD^rade their' pay scale fr-om Rs,. ,3200-4900 to
Rs., 4000-6000 in OA 123/2003 i.e. the pay that has I
been granted to Lab,. Assistant.of National Institute
of Communicable Diseases fNICD) and National Malaria
Eradication Prociramme (NMEP^ with consequential
benefits.. ' ,

3- In the other Oft (Oft 125072002).. the
aDDlIcnta «ho are uorkinq as Lab. Technician.-, , have
craved for revisicn/u.oflradation of their pay scales
fror„ Rs„. 4500-7000 to Rs. 5000-8000 ahd Sr. Lab,
Technicians frornRs.. 4,500-7000 to Rs., 5.500-9000 and
sr. Techhical Asstt, from Rs. 5500-9000 to Rs.
6500-10.500 as done in the case of' Laboratory staff of
the NICO an-d NHEP uith ccnseguential -behafits.

. -v-

I



4.. Leai-ried counsel for the applicants in tl'ie

above refei-red two OAs. have submitted that he would

like to withdi-aw these OAs as aooarentlv the main

grievance of t'ne aoolicants ar-e that they have not

been cjiven tl'ie benefits of the Govt„ of India Assured

Ca r e e r P r o r e s s i o n (" ACP) S c I'l e me1999. T h a t i s a

separate cause of action„

5,. In the above" facts and circumstances of the

case 0 A 123 /2003 and 0 A 12.50/2002 a r e ' d i sposed of as

withdrawn with liberty to the applicants to proceed if

any other- i qrievance arises,, in accordance with law,.

No order- as to cos'tsL

Let a copy of this order be placed, in OA

1250/200;;

fS.A.Sinqh)

Member (A")
H /vi !<as/

(S mt. La !<: s h mi S wa mi n a fc lia n )
Vice-'Chai rman (J)

•V,

CenlreVDd'i


